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S UHT Srq {6l AT & TETG a4 UHT 3T ST He o T, AT 2 af, (S Tere e sAaeqh
THE, AT ST AT AT SATTCTAT T SATATT T FHAT T AT L FhT |
ITH AT T & 37T 6T IT-8TT (2) F A TeA| ATTErehT<r GIT 6T 17 s AT sfraer sifae g |

TH ATSEAAT 6 FANT A ATAT SH 6 L@ AT T AT FEH ATIIFTEN 6 Ih HATAT § ITAH & T
IAHT Raeg ARl g [Mreror &3 ST ahar g |

ERER

ST T % FATEEST ol H§ NH168A % .61, 45.05 & f&.¥1.55.03 % T <7+ T ST aTett
HL=AT TR d a1 §La7 digd SH 1 FTerd e

TS T ATH: oA ot &7 AT ST

ajﬁiﬁ AU EST || W T TER || SR AT IRQ || i T e S REIRER T

TeaT (BT THTE) (FFRAT)

1 2 3 4 5 6

AT HT ATH: ST
T &7 AT TR
1 199 REL e 0.0604 (FFa7) 0.0604
2 252 [REI EiEl 0.0528 (FFa7) 0.0528
3 253 [RELl FiEl 0.0463 (FFAY) 0.0463
4 279 REL e 0.0293 (FFa7) 0.0293
5 280 IGELl F 0.0423 (377 ) 0.0423
6 281 REL e 0.0306 (FFa7) 0.0306
7 307 [REI EiEl 0.0194 (FFa7) 0.0194
8 358 [GEll F 0.0515 (24T ) 0.0515
9 414 [GEl F 0.0658 (277 ) 0.0658
10 439 BEL F 0.0677 (324X ) 0.0677
11 526 REL e 0.0121 (FFa7) 0.0121
12 528 [REL ST 0.0114 (FFa7) 0.0114
13 529 [RELl FiEl 0.023 (FFT ) 0.023
14 532 [RELl v 0.013 (F7X) 0.013
15 534 [REI FiEl 0.012 (FX) 0.012
16 535 EEl F 0.0132 (gFa7) 0.0132
17 536 [REL v i 0.0231 (FFaY) 0.0231
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18 537 F 0.0137 (Fa7) 0.0137
19 538 FO 0.0603 (FFa¥ ) 0.0603
20 539 F 0.0157 (F%#247) 0.0157
21 541 FO 0.1435 (FFA¥) 0.1435
AT T ATH: T

22 141 USR] 0.0251 (ZFa¥) 0.0251
23 142 F 0.0589 (%77 ) 0.0589
24 211 USR] 0.0236 (FT¥) 0.0236
25 213 USR] 0.0218 (FFa¥) 0.0218
26 214 USR] 0.0169 (FFI¥) 0.0169
27 217 FO 0.0832 (ZFa¥) 0.0832
28 271 URS:IE] 0.032 (F%a7) 0.032
29 274 EdE 0.007 (FFa¥) 0.007
30 344 F 0.0132 (gFa7) 0.0132
31 422 FiO 0.0365 (FA¥) 0.0365
32 467 FO 0.0212 (FFa¥) 0.0212
33 468 F 0.0424 (Z%27T ) 0.0424
34 469 T FiT 0.0382 (F%a¥ ) 0.0382
35 508 UR:TE] 0.0272 (%37 ) 0.0272
36 509 T FiT 0.0297 (3%4¥ ) 0.0297
37 510 FO 0.031 (FF¥) 0.031
38 511 FO 0.0386 (FI¥) 0.0386
39 516 F 0.0449 (3%77) 0.0449
40 566 FO 0.0209 (FFI¥) 0.0209
41 573/P1 F 0.0553 (%77 ) 0.0553
42 573/P2 URS:TE] 0.085 (%47 ) 0.085
43 574 FO 0.0381 (FFa¥) 0.0381
44 575 Bk 0.0312 (FFa¥) 0.0312
45 576 FO 0.0331 (ZFa¥) 0.0331
46 582 F 0.0487 (%47 ) 0.0487
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47 583 [RELI FiEl 0.0761 (FFAY) 0.0761
48 728 IGEil Fir 0.0098 (FT7) 0.0098
UEEIK I HECA S

49 143 [RELI FiEl 0.0064 (FFaY) 0.0064
50 144 BEL Fi 0.0097 (Z%2a7 ) 0.0097
51 148 [RELI FiEl 0.0106 (FFa7) 0.0106
52 150 [RELl FiEl 0.0194 (FFI7) 0.0194
53 151 [REI FiEl 0.0079 (FFa7) 0.0079
54 152 [REI FiEl 0.0086 (FFaY ) 0.0086
55 154 [REI FiEl 0.0065 (%47 ) 0.0065
56 155 EEl F 0.0067 (%37 ) 0.0067
57 156 [RELl FiEl 0.0064 (FFaY ) 0.0064
58 577 [REI FiEl 0.0065 (%47 ) 0.0065
59 578 [REI e 0.0196 (%A ) 0.0196
60 580 [REI EiEl 0.0184 (FFa7) 0.0184
61 581 IGELl F 0.0178 (37X ) 0.0178
62 591 [RELl FiEl 0.0163 (FFaY) 0.0163
63 592 [REI EiEl 0.0078 (FF2a7) 0.0078
64 593 [REI FiEl 0.0082 (%247 ) 0.0082
65 594 fasft EiEl 0.0089 (FF2a7) 0.0089
66 595 GEL F 0.0071 (FTT) 0.0071
67 596 [RELl FiEl 0.0052 (%247 ) 0.0052
68 597 [RELl FiEl 0.0079 (%47 0.0079
69 599 [REI e i 0.0052 (%247 ) 0.0052
70 600 [RELl v i 0.009 (FF7¥ ) 0.009
71 603 [REI FiEl 0.0109 (FFa7) 0.0109
72 625 [RELl FiEl 0.0051 (FFaY) 0.0051
73 626 [REL i 0.0052 (FFa7 ) 0.0052
74 627 [REI FiEl 0.0136 (FFa7) 0.0136
75 628 [RELl i 0.0069 (FFaY ) 0.0069
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76 635 F 0.0118 (37X ) 0.0118
77 643 FO 0.0176 (FFa¥) 0.0176
78 644 Bk 0.0113 (FFa¥) 0.0113
79 645 FO 0.0139 (FFa¥) 0.0139
80 647 Bk 0.0181 (ZFa¥) 0.0181
81 648 FO 0.0241 (F%47) 0.0241
82 649 FO 0.0533 (FFa¥) 0.0533
83 650 FiO 0.0256 (FFI¥ ) 0.0256
84 651 F 0.0273 (3%7X ) 0.0273
85 652 FiO 0.063 (FA¥) 0.063
86 653 F 0.0473 (37T ) 0.0473
87 654 FO 0.0442 (ZF47) 0.0442
ATTe T AT ALET

88 1757 FO 0.0073 (FFa¥) 0.0073
89 1758 FiO 0.0223 (FFa¥) 0.0223
90 1759 F 0.1409 (F%F7T ) 0.1409
91 1760 F 0.1169 (3T ) 0.1169
92 1761 FiO 0.0586 (FFI¥ ) 0.0586
93 1762 FO 0.1374 (Z%47) 0.1374
94 1766 FiO 0.2186 (FA¥) 0.2186
95 1932 F 0.0279 (FT7) 0.0279
96 1933 F 0.0512 (gFa7) 0.0512
97 1939 F 0.0126 (377 ) 0.0126
98 1940 FO 0.0143 (FF¥) 0.0143
99 1945 FO 0.0169 (FF=a¥) 0.0169
100 1946 FO 0.0552 (FFI¥) 0.0552
101 1951 FO 0.0216 (FFIX) 0.0216
102 1952 F 0.0051 (3%a% ) 0.0051
103 1963 FO 0.0088 (FFI¥) 0.0088
104 1972 F 0.1008 (%77 ) 0.1008
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105 2157 [GELl F 0.1958 (%47 ) 0.1958
106 2159 IREL EEILI 0.1099 (FFa¥ ) 0.1099
107 2160 IGELl ECIRI 0.1444 (Z#77 ) 0.1444
108 2175 IGEl FT 0.07 (3%aT) 0.07

Total 3.9525

[%‘r.%’r. RW/NH-12012/07/2017/GJ/ZONE-V/3A1]
g fiET, A

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 19th June, 2026

S.0. 3322(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH168A in the
stretch of land from Km. 45.05 to Km. 55.03 (sdm office deesa) in the district of Banaskantha in the state of GUJARAT,
hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority in writing and shall set out the grounds thereof
and the Competent Authority shall give the objector an opportunity of being heard, either in person or by a legal
practitioner, and may, after hearing all such objections and after making such further enquiry, if any, as the Competent
Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH168A in the stretch of land from Km.
45.05 to Km. 55.03 in the district of Banaskantha in the state of GUJARAT

|State: GUJARAT ||District: Banaskantha |
SIL. No. ||Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

Lt | 2 [ T 5 | 6 |

|Taluk: Deesa |
|Village: Chora |

I 199 ||Private |Agriculture || 0.0604 (Hectare )| 0.0604]
2 252 ||Private |Agriculture || 0.0528 (Hectare )|| 0.0528|
13 253 ||Private ||Agriculture || 0.0463 (Hectare )| 0.0463)|
l4 1279 ||Private |Agriculture || 0.0293 (Hectare )| 0.0293)|
E 280 ||Private |Agriculture || 0.0423 (Hectare )|| 0.0423)|
l6 281 ||Private |Agriculture || 0.0306 (Hectare )| 0.0306|

7 1307 ||Private |Agriculture || 0.0194 (Hectare )| 0.0194|
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B 358 ||Private |Agriculture || 0.0515 (Hectare )| 0.0515]
l9 ll414 ||Private |Agriculture || 0.0658 (Hectare )| 0.0658)|
10 |l439 ||Private |Agriculture || 0.0677 (Hectare )| 0.0677|
11 ||526 ||Private |Agriculture || 0.0121 (Hectare )| 0.0121]
|12 ||528 ||Private ||Industry || 0.0114 (Hectare )|| 0.01 14|
13 ||529 ||Private |Agriculture || 0.023 (Hectare )| 0.023]
14 532 Private I:;‘iculmre 0.013 (Hectare ) 0.013
|15 ||534 ||Private ||Agriculture || 0.012 (Hectare )|| 0.012|
16 ||535 ||Private |Agriculture || 0.0132 (Hectare )| 0.0132]
17 536 Private I:;‘icul e 0.0231 (Hectare ) 0.0231
18 ||537 ||Private |Agriculture || 0.0137 (Hectare )| 0.0137]
19 ||538 ||Private |Agriculture || 0.0603 (Hectare )| 0.0603|
|20 ||539 ||Private ||Agriculture || 0.0157 (Hectare )|| 0.0157|
21 ||541 ||Private |Agriculture || 0.1435 (Hectare )| 0.1435]
|Village: Ramun |
2 141 Private igﬁcul e 0.0251 (Hectare ) 0.0251
23 142 ||Private |Agriculture || 0.0589 (Hectare )| 0.0589)|
24 211 Private i;ﬁcul e 0.0236 (Hectare ) 0.0236
25 213 Private igzcul e 0.0218 (Hectare ) 0.0218
26 214 Private i;ﬁcul e 0.0169 (Hectare ) 0.0169
127 217 ||Private |Agriculture || 0.0832 (Hectare )| 0.0832)
28 271 Private i;iculwre 0.032 (Hectare ) 0.032
129 274 ||Private |Agriculture || 0.007 (Hectare )| 0.007|
130 344 ||Private |Agriculture || 0.0132 (Hectare )| 0.0132|
31 |l422 ||Private ||Agriculture || 0.0365 (Hectare )|| 0.0365|
132 |l467 ||Private |Agriculture || 0.0212 (Hectare )|| 0.0212]
133 |l468 ||Private |Agriculture || 0.0424 (Hectare )| 0.0424]
34 469 Private I:;’iculmre 0.0382 (Hectare ) 0.0382
35 508 Private I:;‘icul e 0.0272 (Hectare ) 0.0272
36 509 Private I:;‘icul e 0.0297 (Hectare ) 0.0297
37 |l510 ||Private |Agriculture || 0.031 (Hectare )| 0.031]
138 ll511 ||Private ||Agriculture || 0.0386 (Hectare )| 0.0386|
|39 ||5 16 ||Private ||Agriculture || 0.0449 (Hectare )|| 0.0449|
|40 ||566 ||Private ||Agriculture || 0.0209 (Hectare )|| 0.0209|
41 |573/P1 ||Private ||Agriculture || 0.0553 (Hectare )| 0.0553)|
42 573/P2 Private I:;‘icul e 0.085 (Hectare ) 0.085
43 ||574 ||Private lAgriculture || 0.0381 (Hectare )|| 0.0381]
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|44 575 ||Private |Agriculture || 0.0312 (Hectare )| 0.0312]
|45 ||576 ||Private ||Agriculture || 0.0331 (Hectare )|| 0.0331|
|46 ”582 ||Private ||Agriculture ” 0.0487 (Hectare )“ 0.0487|
47 583 ||Private |Agriculture || 0.0761 (Hectare )| 0.0761|
l48 ||728 ||Private |Agriculture || 0.0098 (Hectare )| 0.0098)|
|Village: Tetoda |
|49 ”143 ||Private ||Agriculture ” 0.0064 (Hectare )“ 0.0064|
|50 ||144 ||Private ||Agriculture || 0.0097 (Hectare )|| 0.0097|
51 ||148 ||Private ||Agriculture || 0.0106 (Hectare )| 0.0106|
|52 150 ||Private |Agriculture || 0.0194 (Hectare )| 0.0194]
|53 ||151 ||Private ||Agriculture || 0.0079 (Hectare )|| 0.0079|
54 [l152 ||Private |Agriculture || 0.0086 (Hectare )| 0.0086|
55 ||154 ||Private |Agriculture || 0.0065 (Hectare )| 0.0065|
|56 ||155 ||Private ||Agriculture || 0.0067 (Hectare )|| 0.0067|
57 |l156 ||Private |Agriculture || 0.0064 (Hectare )| 0.0064]
|58 577 ||Private |Agriculture || 0.0065 (Hectare )| 0.0065|
59 578 Private I:;licul e 0.0196 (Hectare ) 0.0196
60 ||580 ||Private |Agriculture || 0.0184 (Hectare )| 0.0184]
l61 ||581 ||Private |Agriculture || 0.0178 (Hectare )| 0.0178|
62 ||591 ||Private |Agriculture || 0.0163 (Hectare )| 0.0163]
63 ||592 ||Private |Agriculture || 0.0078 (Hectare )| 0.0078]
|64 593 ||Private |Agriculture || 0.0082 (Hectare )| 0.0082|
l65 ||594 ||Private |Agriculture || 0.0089 (Hectare )| 0.0089)|
l66 ||595 ||Private |Agriculture || 0.0071 (Hectare )| 0.0071]
l67 596 ||Private |Agriculture || 0.0052 (Hectare )| 0.0052)|
l68 ||597 ||Private |Agriculture || 0.0079 (Hectare )| 0.0079]
69 599 Private I:g?iculture 0.0052 (Hectare ) 0.0052
70 600 Private IZ;CH] e 0.009 (Hectare ) 0.009
71 |l603 ||Private |Agriculture || 0.0109 (Hectare )| 0.0109]
172 |l625 ||Private |Agriculture || 0.0051 (Hectare )|| 0.0051]
173 |l626 ||Private ||Agriculture || 0.0052 (Hectare )|| 0.0052|
74 |l627 ||Private |Agriculture || 0.0136 (Hectare )| 0.0136]
75 |l628 ||Private |Agriculture || 0.0069 (Hectare )|| 0.0069|
76 |l635 ||Private ||Agriculture || 0.0118 (Hectare )|| 0.0118|
[77 |l643 ||Private |Agriculture || 0.0176 (Hectare )| 0.0176]
78 |l644 ||Private |Agriculture || 0.0113 (Hectare )|| 0.0113]
79 |l645 ||Private |Agriculture || 0.0139 (Hectare )| 0.0139]
180 |l647 ||Private |Agriculture || 0.0181 (Hectare )| 0.0181]
81 |l648 ||Private |Agriculture || 0.0241 (Hectare )|| 0.0241]
82 ll649 ||Private |Agriculture || 0.0533 (Hectare )| 0.0533)|
183 ll650 ||Private |Agriculture || 0.0256 (Hectare )| 0.0256|
84 |l651 ||Private lAgriculture || 0.0273 (Hectare )|| 0.0273]
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|85 ”652 ||Private ||Agriculture ” 0.063 (Hectare )“ 0.063|
|86 ||653 ||Private ||Agriculture || 0.0473 (Hectare )|| 0.0473|
|87 ”654 ||Private ||Agriculture ” 0.0442 (Hectare )“ 0.0442|
|Village: Jherda |
|88 ||1757 ||Private ||Agriculture || 0.0073 (Hectare )|| 0.0073|
89 1758 ||Private |Agriculture || 0.0223 (Hectare )| 0.0223]
90 11759 ||Private |Agriculture || 0.1409 (Hectare )| 0.1409|
91 1760 ||Private |Agriculture || 0.1169 (Hectare )|| 0.1169]
92 1761 ||Private ||Agriculture || 0.0586 (Hectare )| 0.0586|
93 1762 ||Private |Agriculture || 0.1374 (Hectare )| 0.1374]
|94 |[1766 ||Private |Agriculture || 0.2186 (Hectare )| 0.2186)|
95 1932 ||Private |Agriculture || 0.0279 (Hectare )| 0.0279]
96 1933 ||Private |[Agriculture || 0.0512 (Hectare )| 0.0512)
97 1939 ||Private |Agriculture || 0.0126 (Hectare )| 0.0126|
|98 1940 ||Private |Agriculture || 0.0143 (Hectare )| 0.0143]
99 1945 ||Private |Agriculture || 0.0169 (Hectare )| 0.0169)|
|100 ||1946 ||Private ||Agriculture || 0.0552 (Hectare )|| 0.0552|
[101 |l1951 ||Private |Agriculture || 0.0216 (Hectare )| 0.0216|
102 1952 ||Private |Agriculture || 0.0051 (Hectare )| 0.0051]|
[103 1963 ||Private |Agriculture || 0.0088 (Hectare )| 0.0088|
[104 1972 ||Private |Agriculture || 0.1008 (Hectare )| 0.1008|
1105 2157 ||Private |[Agriculture || 0.1958 (Hectare )| 0.1958)|
[106 2159 ||Private |[Industry | 0.1099 (Hectare )| 0.1099|
[107 2160 ||Private |[Industry | 0.1444 (Hectare )| 0.1444]
108 2175 ||Private ||Agriculture || 0.07 (Hectare )|| 0.07
| Total|| 3.9525|

[F. No. RW/NH-12012/07/2017/GJ/ZONE-V/3A1]
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